ITEM NO.3 COURT NO.6 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

SUO MOTO WRIT PETITION(CIVIL) No.10/2024

IN RE: DISCRIMINATION INSIDE PRISONS IN INDIA Petitioner (s)
VERSUS
Respondent (s)
[ONLY IA NO. 61841/25 IS LISTED UNDER THIS
]

(Dr. S. Muralidhar, (A.C.) (Not present)
IA No. 61841/2025 - INTERVENTION APPLICATION

Date : 31-10-2025 This matter was called on for hearing today.

CORAM
HON'BLE MR. JUSTICE J.B. PARDIWALA
HON'BLE MR. JUSTICE K.V. VISWANATHAN
For Petitioner(s) : By Courts Motion

For Respondent (s)
Mr. Alok Sangwan, Sr. A.A.G.
Mr. Samar Vijay Singh, AOR
Mr. Sumit Kumar Sharma, Adv.
Mr. Rajat Sangwan, Adv.
Ms. Sabarni Som, Adv.
Mr. Keshav Mittal, Adv.
Mr. Aman Dev Sharma, Adv.
Mr. Shikhar Narwal, Adv.
Mr. Rayi Peddi Raju, Adv.
Mr. Abhishek Kumar Suman, Adv.
Mr. Harsh Vardhan, Adv.

Mr. Shuvodeep Roy, AOR
Mr. Deepayan Dutta, Adv.
Mr. Saurabh Tripathi, Adv.

Ms. Prerna Singh, Adv.

Mr. Guntur Pramod Kumar, AOR
“ﬁ?@“md Mr. Samarth Krishan Luthra, Adv.
5@wﬁﬁb Mr. Dhruv Yadav, Adv.

Date: 20: 0.31
17:39:20|
Reason:

Mr. Aman Gupta, AOR

Ms. Swati Ghildiyal, AOR
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Neha Singh, Adv.
D. L. Chidananda, AOR

Vishnu Sharma, Adv.
Shantanu Sagar, AOR
Anil Kumar, Adv.
Gunjesh Ranjan, Adv.
Divya Mishra, Adv.
Shaurya Vardhan Singh, Adv.

Vanshaja Shukla, AOR
Ankeeta Appanna, Adv.
Ajay Bahuguna, Adv.

Krishna Kant Dubey, Adv.
Bhuvan Kapoor, Adv.

Varun Chugh, Adv.

Mukesh K Verma, Adv.

Shashwat Parihar, Adv.

Harish Pandey, Adv.

Santosh Ramdurg, Adv.
Shreekant Neelappa Terdal, AOR

Aishwarya Bhati, A.S.G.

Kanu Agrawal, Adv.

Shuvodeep Roy, Adv.

Bhuvan Kapoor, Adv.

Digvijay Dam, Adv.
Chitrangda Rashtravara, Adv.
Arvind Kumar Sharma, AOR

Devina Sehgal, AOR
Yatharth Kansal, Adv.

Prerna Dhall, Adv.
Ambuj Swaroop, Adv.
Kapil Katare, Adv.
Rajnandani Kumari, Adv.
Prashant Singh, AOR

Rashmi Nandakumar, AOR
Yashmita Pandey, Adv.

Avijit Mani Tripathi, AOR
Upendra Mishra, Adv.



Mr. P.S. Negi, Adv.
Mr. T.K. Nayak, Adv.

Mr. Harshad V. Hameed, AOR
Mr. Dileep Poolakkot, Adv.
Mrs. Ashly Harshad, Adv.
Mr. Mahabir Singh, Adv.
Mr. Anshul Saharan, Adv.

Ms. Aparna Bhat, Sr. Adv.

Mr. Yash S. Vijay, AOR

Ms. Spoorthi Kotha, Adv.

Mr. Sagar Soni, Adv.

Ms. Nikita Sonavane, Adv.

Ms. Malavika Prasad, Adv.

Ms. Bidya Mohanty, Adv.

Ms. Katyayini Suhrud, Adv.

Mr. Abhishek Kalaiyarasan, Adv.
Mr. Shikhar Aggarwal, Adv.

Mr. Pradeep Misra, AOR
Mr. Daleep Dhyani, Adv.
Mr. Suraj Singh, Adv.

Ms. Eliza Barr, Adv.
Ms. Disha Singh, AOR

Mr. Ankit Roy, AOR
Ms. Mrinalini Ramesh, Adv.

Mr. Anando Mukherjee, AOR
Mr. Shwetank Singh, Adv.

Mr. Prasanna S., AOR

Mr. Nihal Singh Rathod, Adv.
Mrs. Deeksha Dwivedi, Adv.
Ms. Injila Muslim Zaidi, Adv.
Ms. Aashi Kumari, Adv.

Mr. Prasanna B, Adv.

Mr. Samir Ali Khan, AOR

Mr. Pranjal Sharma, Adv.

Mr. Kashif Irshad Khan, Adv.
Mr. Md. Arshad, Adv.

Ms. K. Enatoli Sema, AOR
Mr. Amit Kumar Singh, Adv.
Ms. Chubalemla Chang, Adv.
Mr. Prang Newmai, Adv.

Ms. Yanmi Phazang, Adv.



1.
2.
Interlocutory Application No.61841/2025 seeking intervention,

UPON hearing the counsel the Court made the following
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Shiv Mangal Sharma, A.A.G.
Abhi Nandini Sharma, Adv.
Sonali Gaur, Adv.
Nidhi Jaswal, AOR

Pukhrambam Ramesh Kumar, AOR
Karun Sharma, Adv.

Anupama Ngangom, Adv.
Rajkumari Divyasana, Adv.

Aravindh S., AOR
Anika Bansal, Adv.
Jyotika Sharma, Adv.

Mukesh Kumar Maroria, AOR
Kanu Agrawal, Adv.

Sachin Sharma, Adv.

Bhuvan Kapoor, Adv.
Shuvodeep Roy, Adv.

Digvijay Dam, Adv.
Chitrangda Rashtravara, Adv.

Shraddha Chirania, Adv.
Kunal Mimani, AOR

Sameer Abhyankar, AOR
Krishna Rastogi, Adv.
Aryan Srivastava, Adv.
Rahul Kumar, Adv.
Yachna Sharma, Adv.

Bharat Bagla, Adv.

Siddharth Dharmadhikari, Adv.

Aaditya Aniruddha Pande, AOR
Shrirang B. Varma, Adv.

Baani Khanna, AOR
Robin Singh, Adv.

Kapil Balwani, Adv.
Shrikant Thokchom, Adv.

Sugandha Anand , AOR

ORDER

Heard the learned counsel appearing for the parties.

Taking

into

consideration the averments

said application is allowed.

made

in

the
the



3. Cause Title be amended accordingly.

4. As prayed, list the matter after two weeks on a non-

miscellaneous day.

(VISHAL ANAND) (POOJA SHARMA)
ASTT. REGISTRAR-cum-PS COURT MASTER (NSH)
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